HARYANA VIDHAN SABHA

14th Legislative Assembly
Budget Session 2024

List Of Business
26 February 2024
11:00 AM

1. QUESTIONS.
(1) Questions entered in the separate list to be asked and answers given.
2. PRESENTATION OF REPORTS OF THE DEPARTMENTALLY RELATED STANDING

COMMITTEES OF HARYANA VIDHAN SABHA ON THE DEMANDS FOR GRANTS IN
BUDGET ESTIMATES FOR THE YEAR 2024-2025.

(1) THE CHAIRPERSON OF THE to present the Report of the Standing Committee on Finance on the Demand Nos. 6
STANDING COMMITTEE ON FINANCE | and 7 for Grants in Budget Estimates for the year 2024-2025.

2)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Agriculture and Natural
COMMITTEE ON AGRICULTURE AND NATURAL | Resource Management on the Demand No. 10 for Grants in Budget
RESOURCE MANAGEMENT Estimates for the year 2024-2025.

®)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Infrastructure Development
COMMITTEE ON INFRASTRUCTURE on the Demand Nos. 17, 18 and 19 for Grants in Budget Estimates for the year
DEVELOPMENT 2024-2025.

3. BUDGET FOR THE YEAR 2024-2025,

(1) GENERAL DISCUSSION on the Budget Estimates for the year 2024-2025.

4. PRESENTATION OF REPORT ON THE ASSEMBLY COMMITTEE THROUGH ‘NeVA’
PORTAL.



M

THE CHAIRPERSON OF THE SUBJECT COMMITTEE ON to present the Eleventh Report of the Subject Committee on the
PUBLIC HEALTH, IRRIGATION, POWER AND PUBLIC Public Health, Irrigation, Power and Public Works (Buildings &
WORKS (BUILDINGS & ROADS) Roads) for the year 2023-2024

5. LAYING ON THE TABLE THE REPORT OF THE RULES COMMITTEE THROUGH ‘NeVA’
PORTAL.

M

THE CHAIRPERSON to lay on the Table of the House the Report of the Rules Committee containing the recommendations
(SPEAKER) OF THE of the Committee regarding amendments in the Rules of Procedure and Conduct of Business in the
RULES COMMITTEE Haryana Legislative Assembly, as required under rule 242, ibid.

6. LEGISLATIVE BUSINESS.

(1) (Bills to be introduced)

®
The Haryana Registration and Regulation of Travel A to introduce the Haryana Registration and Regulation
Agents Bill, 2024 MINISTER | of Travel Agents Bill;

(i)
The Hisar Metropolitan Development Authority A to introduce the Hisar Metropolitan Development
Bill, 2024 MINISTER | Authority Bill;

(iii)
The Haryana Registration and Regulation of Private A to introduce the Haryana Registration and Regulation
Coaching Institute Bill, 2024 MINISTER | of Private Coaching Institute Bill;

(iv)
The Haryana Backward Classes (Reservation in A to introduce the The Haryana Backward Classes
Services and Admission in Educational Institutions), MINISTER (Reservation in Services and Admission in
Amendmenr Bill, 2024 Educational Institutions), Amendmenr Bill;

(2) (Bills for consideration and passing)

®

The Haryana Antrarashtriya Gita A to move that the Haryana Antrarashtriya Gita Jyanti Mela Authority Bill be

Jyanti Mela Authority Bill, 2024 MINISTER | taken into consideration at once;Also to move that the Bill be passed.

(i)

The Haryana Honourable ) )
) ) to move that the Haryana Honourable Disposal of Dead Body Bill be taken
Disposal of Dead Body Bill,

004 MINISTER | into consideration at once;Also to move that the Bill be passed.



(iii)

The cigarettes and other tobacco products (prohibition
of advertisement and regulation of trade and commerce,
production, supply and distribution) Haryana
Ammendment Bill, 2024

A
MINISTER

to move that the cigarettes and other tobacco
products (prohibition of advertisement and
regulation of trade and commerce, production,

supply and distribution) Haryana Ammendment
Bill
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Rajender Kumar Nandal
Secretary
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